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Before,

The National Green Tribunal,
Eastern Zone Branch Kolkata.
Original Application No. 11 of 2024/EZ
Pollution Leve] js increasing in the City due to dumping

of garbage in Dardha River of Jehanabad, Bihar

... Applicant(s)

e, 0 )
-3 o S Versus

et

The State of Bihar and others ... Respondents.

Coimter Affidavit on behalf of Respondent No. 4

I, Zulfequar Ali Payami, Gender- Male, aged about 45

Years, Son of Abdul Majeed Payami, Resident of Village-

Mahpatia, Police Stam District- Madhubani, do

1. That I am presently posted as Executive Officer, Nagap\® \&

| \Lﬂftv\) f
P oy V'with the facts and circumstances of the case. /

\..‘
‘O‘v
" e

em



' ised in th
That a consolidated reply on the 1SSU raised in the

icatio ions made
original application and as per recommendations
']

by Joint Committee constituted by the Hon’ble
National green Tribunal in compliance of order dated
11.01.2024 is being submitted by the respori.dent No. 4
which are as follows:
That Jehanabad Nagar Parishad has 33 Wards and
Dardha river flows from midst of the Town, which
originates from Morhar at -!G.P.S. location 25.041774,
84.902886 and flows in to the Punpun river at GPS
location 25.489676, 85.192995. it is a seasonal river,
receiving water only during‘the Monsoon/rainy season
and presently water is not reaching in the river from
Morhar because it is not released from the Dam.
That Sewage Treatment Plalnts (STPs) with capacities
of 17 MLD an-d 07 MLD have been sanctioned for
Jehanabad City under the Amrit 2.0 P;oject. The

\identified land areas are 12000 MZ near Kako Bridge,

Igana Mora (GPS location- 250 12°12.96”N,



8405034.74°E) these will be supported by
approximately 161 KM of Swage network system
DPRS have bee:n prepaged and technical approval has
been granted by the chief general Manager, BUIDCO
has sent for Administrative approval to the Principal
Secretary, Urban development and Housing
department vide Letter No. 5809 dated 27.12.2023.

A Photo copy of Letter No.

5800 dated 27.122023 is

annexed herewith and marked
as Annexure-A to tiliS counter
Affidavit.
That there were initially five garbage dump sites near
the banks of the Dardha River, where locals dumped
waste for over 20 years and out of five three dumps
si.tes have been cleared, one is under the cleaning

process, and the remaining one will be cleared during

the next summer season because there is no approach




to the dump sites and it wil] be cleared-only when the

tiver gets completely dry during the SUmmer seagons.

That implementation of solid wagte Management RyJe

2016 for making development of Sanitary land fil] free

land has been transferred by the Collector, Jehanabad
vide Memo No.. 3067 dated 05.11.2023 and its
approval has also beeln granted by the divisiona]
Commissioner, Magadh division, Gaya vide Memo
No. 4339 dated 07.10.2023, which is located gt
Village-  Golakpur in  Ghog; Block  which g
approximately 13 KM away from Jehanabad city
covering a total area of 4.2 Acres. The area hag been

demarcated and dumping x}vork will commence after

the completion of the boﬁndary wall construction,
A Photo copy of Memo No.
3067 dated 05.12;2023 and
- Memo No. 4339 dated
07.10.2023  are annexed

herewith and marked as




Anﬁexure-B and B/1 to this

Counter Affidavit.
That presently solid waste generation of the city is 50-

60 tonnes per day. The Nagar Parishad Jehanabad is

ensuring 100% collection of solid waste through Door

to Door system. Presently the collected sold waste is
being dumped near Babhana Village including waste
dumped on the Bank of the river. A composite pit of
ITPD has been developed and one more composite Pit
of 01 TPD will be deve10pl'ed in 02-03 months and a
total 29.4 TPD" of composite Plant 25 TPD of MRF
cum RDF and 10- TPD capacity of sanitary landfills
have been approved by the State on Si.va-chhatam

Portal under SBM U2.2, and in this regard action plan

chart is being annexed herewith.

A Photo copy of Action Plan
D of Soid  Waste
Management  is  annexed

herewith and marked as

E CS;?




Annexure-C to this counter
Afﬁﬁavit.
8.  That there is nolidentiﬁed Industrial activity within the
limits of Jehanabad City is existing at present.
9. That I have read the contents of the Counter A ffidavit
and understood the same.
10. That the statements made in Paragraph No. 1, 23,8
8,9, 11 are true to my knowledge and those made in
Para 4, 6, 7 are based ﬁpon informatioﬁ derived from

the records of the case.

1. That the Annexures are true/Photostat copies of their

respective originals.

y Mﬁmw Deponent/Exeutor
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Raja Pur Pul, West Borlng Canal Road, Patna-800 001
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COST ESTIM
ATE FOR JEHANA
BAD SEWERAGE SCHEME UNDER BUIDCO

S. No. e O e
' Detala Estimated
_ Amount (in Rs.)
1__ |Dismantiing of Reag ::;Vm o Works
work & CbSenmb.eﬁ
| Bioali e ng work 87626389.77
3 |"'reline network of 161
A Laying kms including cost of Pipe and 886779689.75
4 |Providing Circ
: 9 Circular Manhole- RCC-Brick Composite or Brick | 50371540.18
i House Servica Connections 1862338498.79
8 [Road Restoration 262056860.23
7 |Costof1? MLD + 7 MLD STP 487288435.59
8. |Intemediate Sewer Pumping Stations , 5 Nos +2TSPS |  67837890.00
8 [Costof 1&D Chambers (2.5mX2 mX 1.75 m) (20 nos) 5090009,82
10 |Rising Mains 5084545.76
41 |Nala/River Crossing 3565287.53
. |subtotat-1 _ : 245851738016
‘42 |Power Connection charges@0.75% - 25938880.35
Subtotal | 2593888035
CAPITAL COST-1 '3484456260,51
‘ Additional costs S 4
13 |Cess Pool Vechicies for on site Sanitation .| '8300000.00
TOTAL CAPITAL COST _ | 3492758261
3 O&M COST Tl e Sva
— |0&M for for 5 year including sewer network, STP, Pumping} - e ;
14 |Stations, Power Consumed, Manpower, Chemicals ‘and| = 1312166724

consumables

]
P

- TOTALCOST
GST@18% 8
, LABOUR CESS @ 1%
T"BUIDCo's Centage (7%Upto 10 Cr., 5% above 10 cr and upto :
100 Cr. And 1% above 100 cr.) 90020229
GRAND TOTAL 5807897581
s GRAND TOTAL INCLUDING GST §80.79 Crores _
SR, ' 5
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E Ministry of Housing and Urban Affairs

TF 9 T Ft A Government of India

Action Plan Id
BR/801413/ 2024/SWM/8

Sector
Solid Waste Management

. District ULB/City ULB Code

JAHANABAD JEHANABAD 801413

No. of Municipal | No. of Wards Wards with 100% ' Wards having
Zones D2D

Source
Segregation

Population & Household Details

| Census 2011 “ Prc':jecfed 2026

Population 103202 “[131686 138807
Household 16802 29264 30846
User Fee Notification & Collection Details

Has ULB notified user charges for SWM? No

How SWM User Fee is being collected? Directly

Solid Waste User Fee charges collected during

2020-2021

MSWM Service Level Benchmarks

' Indicator | Benchmark %% i S After

mentationof  implementation of
; %1 project(s) % project(s) %
Household level 100% 100 100

coverage of SWM
services

Efficiency of 100% 100 100
collection of
municipal solid waste

Extent of segregation |100% 100 100




ey Benchmark  Before After ;
i Implementation of imglementat:on of
. project(s) % prqject(s) %

of municipal solid
waste

Extent of municipal [ ggo 20 - 80
solid waste recovered

Extent of scientific 100% 0 100
disposal of municipal
solid waste

Efficiency in redressal 80% 80 80
of customer
complaints

Extent of cost 100% 20 100
recovery in SWM
services

Efficiency in collection [ 909 10 90
of SWM-related user
charges

Notified User Fee for 240 360

MSWM services
(provide details)

Municipal Solid Waste Management (MSW)

 Present. . & 2 | Estimation for year 2026
Per Capita Waste Generation |365.002 . 450
of city (in grams)
Total Waste Generation in city [48.066 62.46
(in TPD) '
Total Waste Collected (in 48.066 NA
TPD)
Total quantity of waste items |0 NA
being sent to Sanitary Landfill
(in TPD)
Total quantity of MSW 0.812]1.69 % NA
currently processed (in TPD)
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Waste Current Current(%) Projected

Projected(%)

Characterizatio
n (TPD)

Dry Waste 17.542 36.5 % 15.62 25.?1 %
Wet Waste 27.56 57.34 % 34.35 52 5
Domestic 0.115 0.24% 312 5%
Hazardous Waste

Sanitary Waste 0.194 0.4 % 3.12 5%
Inert/Other Waste |2.654 5.52% 6.25 10.01 %

GAP Analysis for year 2026 (Waste-wise)

Sy T i ? :
Waste Type (TPD)  Current Designed | ;; . GAP (Projected
| Capacity (TPD) >apacity | Current)

Dry Waste 0 15.62 15.62
Wet Waste 1 34.35 33.35
Domestic Hazardous |0 312 3.12
Waste

Sanitary Waste 0 3.12 3.12
Inert/Other Waste 0 6.25 6.25
Send To SLF 0 12.49 12.49

GAP Analysis for year 2026 (Processmg Plant WIse/SLF/Transfer Statlon)

Processing Plant | Existing Desrgf' 1k pr : GAP (PrOJected -
Type ' Capacity (TPD)_ city

Composting Plants | 1 30.35 29 35
(for WET waste)

Bio-methanation 0
Plants (for WET
waste)

MRF cum RDF 0 25

Standalone RDF
Plants (for DRY waste
downstream of MRFs)
(not part of

| COmposting plants)

Incinerator(for 0 0
Sanitary Waste) (Not

to be funded under
SBM 2.0)

25.00
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Processing Plant

Type GAP (Projected -

D¢ Existing)
Construction of SLF | 0 R W
Construction of 0\—12_ 10.00
Transfer 0
Station(Applicabye fo,
a City whose
POpulation > 500000)
\‘\ 4
Regulatory Framework
Regulator o
Fragmewor);< Whether Munigipal Yes Download Notification
SWM By laws Document
notified? (conformin
10 SWM Ryles 2016)
——— | (furish detajs
Rsrtltutlonal Roles and false Partially owned ULB &
angement Responsibilities for Partially private part
dealing with MSWM
Services,
Governance Reforms Implementation of e- |false Yes
governance in ULBs
(available)
P R _
ICT based ICT based monitoring | Are ULB using Yes
Governance of MSWM Operations, | Swachhta app
services and
complaint
redressal(furnish
details)
ICT based ICT based monitoring | Using Google Toilet | ves
Governance of MSWM Operations, | Allocator
services and
complaint
redressal(furnish
details)
ICT based ICT based monitoring Using Tele calling Yes
Governance of MSWM operations, |Service
services and
complaint
redressal(furnish
details)
ICT based ICT based monitoring | Other Services Yes
Governance of MSWM Operations,
services and
complaint
redressal(furnish




20

VA

details)

ULB commitment timelines for Certification under Garbage-free Cities Star Rating

GFC Star Rating Certification

1 Commiﬂeﬂgte

1-Star GFC Rating Certification [2024-03-30718:30:00.000Z o
3-Star GFC Rating Certification 2025-03-30T18:30:00.000Z .
>-Star GFC Rating Certification 2025-08-30T18:30:00.000Z -
/-Star GFC Rating Certification 2026-03-30718:30:00.000Z e

Solid Waste Management Action Plan

Project Details

Project Id SLF | SLF

| Subtype L 3

| Total 0&M
jj Cost

20

BR/801413/2
024/
SWM/8/1
Financial Breakup
| | Other Share

Project Cost | Central Share State
¥6,500,000 32,145,000

Project Details

Projectld | PLANT

 Subtypes

(BR/801413/2 | Composting
024/ Plants (for

SWM/8/2 WET waste)

peant LIS

!

| Total 0&M
§ %“Cost

.._tal__(_:ost

|5

it

Financial Breakup

- Central Share | Stat
¥11,157,300

Project Cost
333,810,000

322,652,700

Project Details



Project Id

PLANT

Financial Breakup

Project Cost

Centra| Share 'i: 1o F 3 : ‘
¥21,250,000

I
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Hﬁ( r,:ﬁ EASTERN ZOoNE

THE NATIONAL GIREEN ;f:m

pency AT ROLKATA I
VAKALATNAMA FOR e £egino %ﬁ

Q- & No. ‘l] of _
Po }‘4% o’Lq &:ﬁve H/;CY ﬂ/&x”j/)‘“l Appollant
4o Dombl éA ' o Brasbaft ionor

Y 4
S Tehaua
be Sw Rives p%’/Versus;
Respondent

S4ente % (n-HoXr o A
Opposlte Party

Know all men by those Presents by this Vakalatnama

Z»J;Zt {r; Z{h L«?H}{ i(?‘ouu ﬁ e
¥ R jeld.¢ — W%Pf‘rhéx @ﬁﬂﬁefa

Fo
35321 Madtadoa b

B
B

S i, i

d
) 4
f;t,'
7
& gg £
Do here by .
Appolnt the advocates noted below In the margin or any of - B ) f’
them as my/our lawful Advocate Inthe above mentioned case ; ;‘: ),
for appearing, conducting and argulng the same . or £, r
depositing or withdrawing any money in connection there &
with or putting In paper petition, etc, on mylour behalf or fill-
t or with drawing sult, appeal,

ing or taking backany documen
petition or application with permission to Institute frosh sult
etc and make compromise and for referrlng the case for
arbitration/concllation and for doing all acts that be
tion with sald acts. liwe,

necessary to be done in connec-
further say that any act done by my/ our sald Advocates aor ‘ ~
?R -3

any one of them after accepting ‘this VaRalatnama shall be
considered of myfour true and lawful actand sha!! be binding
/WJ“# AL o

Mr. :
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To the above effect I/We execute this Vaka!atnama
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Ak

- aa.»;xagé‘\iww

!




23

Receive A VA Ke fer T e mﬁ”@gh« be wg #;
09 ol ctind A C”(Af‘,@#ﬂcé S

/

ﬁ’zf’v’f,a )
Ghanshyam Pandey
Advocate -

b

e,

vOc C .



	08d28229e4f560f0b96d86734270beaecc69fba9862f3223e97f6786218c1269.pdf
	08d28229e4f560f0b96d86734270beaecc69fba9862f3223e97f6786218c1269.pdf

